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 The appellants are in appeal against the impugned orders 

wherein the refund claim under Rule 5 of Cenvat Credit Rules, 2004 

was rejected on the ground that the appellant has not physically 

exported the goods and it is a case of deemed export.  Therefore, in 

terms of Rule 5 of Cenvat Credit Rules, 2004, the refund claim cannot 

be entertained.  Against the said order, the appeal is before me. 

2. Today when the matter was called, Ld. Counsel for the 

appellant fairly submits that in the appellants’ own case for the earlier 



 
 

 

period, this Tribunal vide order dt.10.8.2018 has denied refund claim 

for deemed export under Rule 5 of Cenvat Credit Rules, 2004. 

3. Heard the Ld. Counsel for the appellants. 

4. Considering the fact that in the appellants’ own case for the 

earlier period, this Tribunal vide order dt.10.8.2018 has denied refund 

claim on account of deemed export under Rule 5 of Cenvat Credit 

Rules, 2004.  Therefore, following the precedent decision of this 

Tribunal, I reject the refund claim filed by the appellants. 

5. In these terms, the appeals are dismissed.  

(dictated and pronounced in the open court) 

 

(ASHOK JINDAL) 

MEMBER (JUDICIAL) 
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